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2. On the last occasion already vide an Order dated L7.02.20L7 the

Petitioner was directed to file Rejoinder on or before 24.02.20t7. The

said direction is so far not complied with, however, seeking time to file

Rejoinder. Time is granted. The Rejoinder can be filed by the Petitioner

on or before 30.03.2017, a copy in advance to the other side. ln case by

this date the Rejoinder is not filed by the Petitioner, the right to file

Rejoinder shal! be forfeited.

3. The matter is now adjourned for hearing on 12.04.2OL7.
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